9 Oral Answers

SHRI KALYAN ROY . I hope he will
agree that one of the reason, for the delay
was the tailure of the private sector to
supply the fine bricks at the proper time and
1t was reported that there was a fire burning
many amounting to several crores May 1
know whether cause of the fire has been
tnvestigated and whether the people respon-
sible for that fire have been brought to
books ?

SHRI S, MOHAN KUMARA-
MANGALAM : Part of the reason for the
delay 1s due to the failure of refractories to
supply bricks according to the schedule

SHRI KALYAN ROY : I asked a
simple question The fire bricks amounting
to several crores was burnt down. Were
investigations made and, 1f so, who are
responsible for 1t ?

SHRI S. MOHAN KUMARA-
MANGALAM There has been no delay as a
result of the fire.

St AMANHETT WRM L2 AAET,
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SHRI1S. MOHAN KUMARAMANGA-
LAM : No doubt some delay 1s being
caused even now due to the demand put
forward by certain section of the workers
particularly 1n the refractory area of the blast
furnace and coke over zone. Their demands

are in relation to past non-payment
according to their allegation, by therr
former employers, namely, the Bhilai

Construction Company, whose contract has
been terninated by Bokaro Steel, the work
having been handed over to the H.S C. Ltd.
They have been opposing also the recruit-

[14 APRIL 1972]

to Questions 10

ment of new hands on the ground that they
should be given preference 1n certain higher
Jobs. They have also been asking for refixa-
tion of their designations and rates. We are
taking whatever action 1s open to us both
in terms of disciplinary action and also 1n
terms of getting the assistance of the Labour
Conciliation  Authorities to solve thus
problem.
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+[IMIORT OF STEEL

*588 DR BHAI MAHAVIR :

SHR1 JAGDISH PRASAD
MATAJUR :

SHRI D. THENGARI :
SHRI LAL K, ADVANI :
SHRI N. K. SHEJWALKAR :
SHRI PREM MANOHAR :
SHRI J P. YADAYV :

Will the Mmster of STEEL AND

tThe question was actually asked on
the floor of the House by Dr. Bha1 Mahavir.

+1 1 English translation.
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MINES. be pleased to state :

(a) whether there is any scheme for
the large scale import of steel by the
Hindustan Steel Ltd. and the Minerals
and Metals Trading Corporation Ltd;

(b) if so, what are the reasons for
the import on such a large scale and
what are the details in respect there
of; and

(c) what will be the
followed for the
imported steel ?]

criterion to be
distribution of this

THE MINISTER OF
MINES (SHRI S. MOHAN KUMARA-
MANGALAM) : (a) to (¢} A statement is
laid on the Table of the House.

STEEL AND

STATEMENT

Import of steel by Hindustan Steel
Limited and the Minerals and
Metals Trading Ccrporation
Limited)

(@) and (b) Both HSL and MMTC
import steel as canalising agencies in accor-
dance with the Import Trada Contro! Policy.
HSL also imports cartain non canalised
itams of steel in butk from time to time, to
meet the requirements of certain Govern-
ment Departments, Public sector
takings, small scale industries, export
engineering industries etc. In addition, in
1971-72, HSL was entrusted with the import
of steel worth Rs. 20 crores to meet the
shortfall in production at Rourkela Steel
Piant due to the roof collapse of the Steel
Melting Shop.

under-

In future HSL will also be importing
certain categories of steel for operating the
Steel Bank recently set up by Government.

The imports have been necessitated
mainly due to the non-availability and/or
inadequate availability of certain categories
of steel indigenously. Iltems which are
allowed to be imported are listed in the
Import Trade Control Policy.

(¢) In the case of canalised items the
imported materials are distributed to the
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Actual Users against the release orders
issued by Chief Controller of Imports and
Exports. As regards ad-hoc billets imported
by the MMTC, these are pooled along with
bi.lets available indigenously and distributed
amongst the 1egistered Billet Re-rollers by
the Billet Re-rollers Comnuttee. The
ma terial imported by HSL for meeting the
shortfall of production at Rourkela Steel
Plant is being distributed to priority inden-
tors whose demands are sponsored to the
Steel Priority Committee.

The material from the Steel Bank will
be supplied to priority users against surren-
der of import licances/re'ease orders which
will be issued to the Actual Users by the
Chief Controller of Imports and Exports.
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DR BHAI MAHAVIR * If the
purpose of permitting the HSL to enter the
import business of steel is to =nable 1t to
cut down some of the losses 1t 1s suffering
and if that 1s s0, to what extent the loss
has been cut because of this because I have
with me the comparative prices of stainless
wmported from Japan by the MMTC  The
Japanese price 18 Rs 7075 c1f Bombay
whereas the MMTC offers 1t at Rs 35,000
per metric tonne I would like to know 1f

{
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that 1s one of the purposes of canalis'ng the
import of steel through these institutions
and, 1If so, to what extent the losses have
been cut because of this ?

SHRI S MOHAN KUMARAMANGA-
LAM  There are two different sets of
importers, one can say, so far as the import
of steel 1s concerned  That amount of steel
which 1s 1 addition by and large to the
steel being produced bv Hindustan Steel
and the integrated steel plants 1s canalised
through the Hindustan Steei-and the rest of
it 1s being canalised through the Minerals
and Metals Trading Corporation The reason
1s that since Hmdustan Steel is already
dealing 1n, these particular 1tems 1t i1s 1n a
better posttion to help and advise the
Government on the manner m which steel
should be unported The purpose 1s not to
try and lessen the Iosses or 1ncrease the
profits but from the point of view of better
and more efficient mmport of steel So far as
the prices are concerned, there 1s no doubt
a substantial d fference 1n prices due to a
number of reasons which I think 1t 1s not
necessary to go into that here but certainly
no great profit 1s being made as a result of
this import

DR BHAI MAHAVIR * I asked him
about the figures Rs 7075/- 1s the Japanese
price and Rs 35,000/- 1s the price here per
metric tonne Does he consider this to be a
reasonable or desirable margin of profit ?

SHRI S. MOHAN KUMARAMANGA-
LAM If the hon Member wishes me to
check on the figures he may kindly put a
separate question 1n relation to each
different 1tem and I shall give him the
informat.on

DR BHAI MAHAVIR Need I put a
separate question ? Now that 1 have
mentioned this, he could certainly look
mmto 1t and give me the information
later on.

Secondly, 1s the hon Minister aware
that much of the steel that 1s sold to the
so-called consumers through the stockyards
here, the so-called consumers not being real
consumers mostly and they being mostiy
resellers, that steel finds 1ts way into the
open market or the black market whichever
term you may use and the result is that the
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‘actual users get it at exorbitant prices, and
these people who are n the favoured list
get a huge margim of middle men’s earnings ?
So I would ask the hon. Minister if he will
consider the proposal of offering whatever
surplus stocks hie with tre stockyards 1n
open sale to all bidders and sell the same
to the highest bidder there so that the huge
middle men’s profits which are going into
the pockets of some favoured individuals
can be reaped by the stockyards and by the
steel sndustry of the country,

SHRI S. MOHAN KUMARAMANGA-
LAM : The canalised maternial that 1s
imported 1s distributed to the actual users
against release orders issued by th: Chef
Controller of Imports and Exports and we
think that 1s the proper way by i this
distribution should be macle,

DR. BHAT MAHAVIR * Sir, I put the
question to him that nwuch of the actual
users are not users, 1t 1s only a euphemistic
term given to people who are able to get
the permits and resell thein.

MR. CHAIRMAN : His pomnt 18
whether you will consider his proposal to
seil 1t 1n the open market

SHRI S. MOHAN KUMARAMANGA-
LAM : We are sausfied vith the procedure
being followed and we think that the
effective check 1s to see that the actual
users are given on the tasis of release orders
1ssued by the Chief Cortroller of Imports
and Exports That 15 a sufficient guarantee
about the genmneness of the actual user
Naturally 1 any system of control there is
bound to be certain violations but we think
this is the best way to ensure the genuine
character of the users.

DR BHAI MAHAVIR Sir, this is a
very complacent view the hon. Minister is
taking. Will he just look into the charge
that the socalled actual users are not users
at all and can he tell us »hat 1s the expla-
nation for the huge quan ities being sold m
the open market ?

MR CHAIRMAN * He has .nswered
the question Mr. Mathur.

DR. BHAI MAHAVIR * Sir, he is
Betting up, he wants pertaps to supplement
the reply.
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SHRI S MOHAN KUMARAMANGA-
LAM : Sir, may I answer that ? If the hon
Member gives me any instances of this
charactet I will have them looked into but
such general allegations by themselves do
not take us very far.

DR. BHAI MAHAVIR That s the
usual thing which you say.
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SHRI S. MOHAN KUMARAMANGA-
LAM : There have been instances brought
to the attentton of the Government and
action has been faken I think—I am
speakirg’ from memory- -58 cases have
been referred to us. Some of them—i1f [ am
not wrong, 18, have been referred to the
Central Bureau of Investigation  Others
are being 1nvestigated by the local authori-
ties, either the State Government
authorities, or the Regional Assistant Iron
and Steel Controller Butl would like to
assure hon. Members that whenever any
Instance 18 brought to our notice, we do
take action  Further, the nstances are not
on such a scale that we should think 1t
right to completely change the POLICY
and the procedure for distribution

SHRI JAGDISH PRASAD MATHUR :
Have you cancelled are quotas of those
persons against whom complaints have been
made ?

FAT f99%7 Fe9vder @ene
I H Frar M AT F E 7

frar
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MR. CHAIRMAN -
thing to add ?

Have you any-

SHRI S MOHAN KUMARAMANGA:
LAM : Obviously. the fact that a com-
plaint has been made doe> not mean that 1t
is ture. Where it has been established that
any complaint has got a basis, then a.tion
is taken.

*t 97 WAGT . FAT HAY AEIRT AT
zg wimn g fF s A fggeam &
gy FATAN FIq F IHAT UALHF FTEX
900 %o %17 800 %o F AT T & 77 fF
ag ©@1s 9T Afwz 7 2200 §o @F 97
famar & 1 5q9r WAL @9 g, W °H
1T ST T FIRFIE 2.

MR. CHAIJRMAN :
relates to import of steel.

Now this question

st oA wAgT: S @i, eENE AT
FT e 1 a1y sy fewfa § € o,
900 ®o F fegr@ T ATIFHT advAT gAI
rdrq wiwe ¥ 2200 ©o ¥ fraar & 1 av
1 €1% TENE FT IZ ¢ IAST 919 aq1
@t 2 ;R Fov 8 g fEaw fFar @
5 3% w179 %1 0T FIF g FTFAYAN 7,
Ty The gEREdia g1 fw @Har !

SHRI S MOHAN KUMARAMANGA-
LAM . Government is aware ot the fact
that the steel is been sold in the open
market at a prices, substantially high-r than
the price at which 1t <hould go the legiti-
mate and genuine consumer. M.y be,
derending on the different categories of
steel, the d'fference may be as much as what
the hon. Member mentioned, sometimes even
more, but I would lLike to also state that
the amount of steel that finds 1ts way into
what may be called ertler the open market
or the blick market is comparatively limited,
because we have got a system of distribu-
tion which, by and large, ensures that out
of the four million odd tons that we pro-
duce 1n our country, a major part—I would
say much more than a major part—95°
does go to the actual consumer, because
every single person ashing for steel has to
be sponsored by Proper a authority, a
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Governmental or a quisi-Governmental
authortty and we think that is the best
guarantee for the moment, though naturally
there are deviations from that,

SHRI PREM MANOHAR : What is
the price structure of the imported steel ?
At what price 1s the steel imported. what
costs are added to 11 and at what price 1s it
vold in the maiket ?

SHR1 S MOHAN KUMARAMANGA-
LAM :  That also varies; the price of m-
ported steel varies depending on th: parti-
cular type of steel I mean just now, I think
1t was fiierd, Mr. Mohta, who mentioned

cbout  certamn  alloy steels which are
coming n from Japan at a price of
Rs. 7000/- and which are being

sold at a considerably higher price in diffe-
rent places. If the hon. Member will say
whrch particular type of steel he is refer-
rirg to, I will deal with it.

=Y qngrd) s @A A, B
Y q21Ed F1 e2T Agg ghoamn e
W TETEIS HIRAITT |1 7000 To &
3% 27,573 To TA FAAT Z, &V HIT
ferrd gu gzar =rgar g fF aar gAEy
ary aifsia fiw7 gagg g faq qr @nma
e ITTRAN W OB e amoF far
siar @ ST Far qvErr § fawe fran §
fx @3 gm @it s 7 aeafaw aqq
FY ANT FT TG L, AT TT WHEF F Ay
ARHTANT FT AF B SO T w3
17 W ATH? F1 G4F § £F IAT-T gAT
g fwagm?

SHRI S MOHAN KUMARAMANGA-
LAM . The hon Member will appreciate
that the question 1s 1n relation to import of
stcel. Now the hon. Member wishes to
have information about what a particular
concern 1n Haryvana 1s doing with steel, If
he is referring to any particular tvpe of

steel, he may put a separate question and [
shall reply it.

SHRI T. N SINGH : The contral and
distribution of steel is spread over various
agencies Trere 1s the Chief Controller ot
Imports There 1s the Controller of Irop
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end Steel with head office at Cal utta There
are various State Controllers who deal with
this question Now, at all these points there
ere what are called leakages 1nto the black
market At all these pomnts this occurs
Th's has not been occurripeg now It has
be n occurring for the last o jiany years
Now, regarding the import, that are given,
treimpo t- that are routed hardly any check
1s hkept I challenge the hon Minister to
pote whether any check 1s kept on the
mmp rted steel Does he know where it
goes and how 1t goes at variots points ? It
1s 1ot checked With all the experience
that we have had now for twenty-five
years, unless you streamlin¢ the process and
<ee that all these multifarious points are
che ked 1n the proper manrer nothing will
work, althotgh you may hold an enquiry

mto the action of 1the lron and Steel
Cor tioller

M CHAIRMAN , Pease put your
que«tion

SHRI T N SINGH Would the

G nernment tell us—this evil has persisted
for so many years-how to fnd a solution to
this problem ? 1t 1s no use saying over and
over again that this will not recur and that
you wiil keep an eye on 1t That will not
satisfy us  Let us know what definite steps
you will take for streamlining the whole
procedure

SHRI S MOHAN KUMARAMANGA-
LAM So far as the svstern of distribution
wh ch today 1s in force 1s concerned, it has
been n force for twenty five years Actu
ally t 1s a recent innovatton  After the
recession, when we had n fact, perhaps
even a surplus of steel, this particular sys-
tem, which I would call a regulated system
rather than a system of controlied distribu-
tion, was brought into exi<tence because we
found that there were some weaknesses In
the system  We have appointed Regional
Iron and Steel Controllers in  the Cdifferent
centres  like Madras, Delh' and Bombay,
apart

SHRI T N SINGH
even before

They were tl ere

SHRI S MOHAN KUMARAMANGA-
LAM . from the office of the Iron and
Steel Controller  They have been given the
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responsibility of trying to check these leak-
ages as much as possible  As a result of
therr activity T think certain steps have been
taken which have led to the discovery, for
instance, of certain bogus persons who had
(lctmed that they were running rolling mills
Trey had acteally closed down their mulls,
tut they were getting stecl and selling 1t in
the open market It 1s as a result of ap-
romting these Assistant Regronal Iron and
Steel Controllers that 58 instances have been
brought to hght and action has been
taken 1n relation to them  We will} inten-
sify it and 1 hope that wiil reduce the
musschief considerabtly

SHRI VEERENDRA PATIL Is 1ts
not a fact that as against the nstalled capa-
city of the existing mills of 9 million
Lonnis actually then are prodning 1s million
tonnes ? If so, what are the steps that
have wueen taken by the Government of
India to see that these mulls work to
full capacity ?

SHRI S MOHAN KUMARAMANGA-
LAM Despite the fact that the question
rulates only to imports, I will answer this
also

SHRI VEERENDRA PATIL , The
question of imports comes because there Is
a shortage of steel today 1n the country So,
we have got every right to know why there
is shoitage of steel today in the country .

MR CHAIRMAN
your question

SHRI VEERENDRA PATIL I should
like to know why the mills are not working
to full capacity

SHRTS MOHAN KUMARAMANGA-
LAM  The House and hon Members have
the right to have mmformaition on every ques-
tion wheel tiey ask but 1t should also arise
out of the question with which [ am dealing
Now Sir, so far as the question of
lack of production or low production in the
steel plants 15 concerned, the hon Member
ts not entirely correct in his figure, which
would give a prod iction level of something
like 45 per cent  Actually the production
level 1s somewhere around 67 per cent.
Government are aware of the fact that we
are not producing up to the available capa-
city T would hike to explain very briefly,

He 1s answering
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since the hon Member has raised 1t, what
we are domng n this regard

Durirg the last year, our entire main-
tenance organisation has been tightened up
becsuse that has been one of the principal
reasons for the fall in or 1atier for rot
being able to bring up our steel production
to the avarlable mstalled capacity And
despite thecoll, p<e of the steel melting <hop
roop which hit our steel production
faid last ycar and the fact that we had very
serious trouble in the cohe ovens in Bhilai
we have been able to register a p oduction
in Bhilar which 1s h gher than even tefore 1n
the history of the Bhilair Steel Plant  And
even 1n the Rourkela Steel Plant durmg the
last 1wo months we have substantially come
up to a rate whch be somewters 75 per
cent of the 1ated capacity Tl e only reason
why we have not been able to get higher
than that 1s because of certain troubles <o
far as electric power 1s concerned, and 1f
we are able to solve that—that 1s due to
the lack of water in the huvdro-
electric stations of the Orissa State Elec r1-
city Beard—we should be able to push for-
ward there  So far as Durgapur 1s concer-
ned, the hon Member 15 aware of the
special difficulties which we were facing
there  And recently on the imtiative taken
by the Labour Minister of West Bengal a
better cl mate 1s being created 1 think we
can expect sub tantial improvement there
We have set up certain special capital
equipment repair groups in order to te able
to improve the coke oven operations which
are extremely difficult, both In
the private sector and the public sector, ard
there are so many other steps also whch
we have taken, and I hope therefore that
this year we shall do substantially bet er

SHRI A G KULKARNI May 1
know from the hon Mmster whether 1t 1s
a fact that imported steel 1s be ng dumred
on the small-<ca'e indus ries t tFe cost of
the organised indu trv b cause the orginised
b g industrv 1s getting the indigenous sup Iy
wh ch 1< cheaper ? Imported steel whch s
costlier 1s dumped on the smnll scile indus
try If 1t 1s so, may I kncw wlether 1t wi |
be rectified

Also, part (b) of my question 1s Re
garding the supply of steel to the rerollers,
an assurance was al<o given here that the

[14 APRIL 1972]

to Questions 22

new comers wt'l be accommodated wrth the
supply of rerollable steel for billets to be
supphed to the mofussil sector loday I
know that 1t 1. not done Though the
Commutee has been reconstituted, the pew
comers are not accommodated

SHRI' S MOHAN KUMARAMANGA-
[ AM So far as the allegation made by
the hon Member 1s concerned that there s
a policy of dumping of more expensive
imported products on the small-scale indust-
rialisls, to my knowledge theie 1s no such
policy and if the hon Member gives me
the details of any fact that he has got to
show this, I shall certainly have 1t investi-
gated and try to see thpt any mistake com-
mitted are remedicd,

SHRI A G KULKARNI
enquire ?

Will you

MR CHAIRMAN He¢ 1s promusing.
SHRI S MOHAN KUMARAMANGA-
1LAM Give me fact and 1t will be useful

So far as the rerollers are concerned,

we are 1n some difficulties there because the
rerolling mills do not have to be licensed
naw because they usually come within the
one crore Iimit and below one crore any-
bedy can start an industry Tle resud 18
that a number of rerolling mit'ls nave been
set up, and the raw material being hmited,
we have to distribute it And the ,am gets
thinner and thinner as 1t 1s spread larger
and larger over the bread But we are
tr 11 g to see that just ce 1s done Naturally
he older rerollers are persons who have got
e tamn prioritv r gl ts 1n respect of this and
we are frving to discourage now rerolers
comipg nto operation It 1s difficult pro-
blem to do justice for the actual amount of
bars whch we have got for rerolling is
limited  We shall try to be equiabe as
far as pssible

SHRI (HANDRASHEKHAR
I know from the Government whether they
know that even 1n the most advanced
countries of the world they do not use stain-
fcss steel for urensitl purposes ? In our
own count y we <1 d that we are no™ impor-
ting stainless steel for making utensils, and
they are berne uscd only for manufacturing
hospital nstrumerts  But how s it that

May
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stainless utensils are always increasing and
are available in large numbers in all the
markets of the ccuntry ? Has the Govern-
ment taken this aspect into consideration ?
Wili the Min sters make a special investiga-
tten how these manufacturers got stain'ess
steel which imported ounly for hospital
equipments ?

SHRI §. MOHAN K!/JMARMANG-
ALAM : 1 have received al'egations and
ccmplaints  of the diversion of stainless
steel imported specifically, as the hon'ble
Member himself has said, tor the fubri-
cation of hospital equipment to the fabri-
cation of vessels for domestic use. The
Government is investigating this and we are
trying to take such steps as will make this
more and more difficult, if not impossible.
(Some Hor’ble Menibers stood up in ihewr
seats.)
call

MR. CHAIRMAN : 1 cannot

everybody. Please sit down.
SHRI G.A. APPAN : Sir...
MR. CHAIRMAN : You wait for your turn.
DR. K. MATHEW KURIAN : There
are some back-bznchers also.
back-benchers

MR CHAIRMAN : The
are interrupting.

SHRI S. CHANDRASEKHARAN
The import of steel even to the little exfent
that the hon’ble Minister has admitted
would mean, Sir, tlat requirements of bona
fide industrialists for this imro ‘el type of
steel for bona f:de reasonable purposes ard
at reascnable prices wculd not b:  met.
That is because the Chef Controller of
Imports and Exports releases orders on an
ad hoc cnd arbitrary basis.  May 1 know
from tke hon'ble Minister what are th»
¢ ‘eria followed by the Chief Con o er of
Imports and Exports for 1ssuing these
release orders ?

SHRI S. MOHANKUMAR * MANGA-
LAM :  The basic criterion raturally is the
non-availability of stee in our cou trv. It
may be in relation to, what I would say,
tle ircupacity of tle existing domestic
industry to supply the steel wanted by the
particular group of actual users. That is

[RAJYA SAEHA]

to Questions 24

the basic consideration. Then we have to
take into consideration the priorities,
namely the total guantity of steel which we
are in a position to import planned from
the point of view of resources and the
priorities of the actual users. It may be
from the point of view of the production
that he s producing It may be from
‘he point of vew of the cont.uction
undertaken. But, by and large, we are
satisfied with the procedure we are
following. It is not leading to many
distortions or deviations,

SHR1 SWAI SINGH SISODIA : will
the hon'ble Minister be able 1o state weather
the steel so imported will be allotted only
to the public sector industries or to the
private sector industries also, and what will
be the estimated expenditure for the
imported steel ?

SHRI S. MOHAN KUMARAMANGA-
LAM : 1 cannot give a guarantee that it
will be used only for public sector and not

for the private sector industries. We look
at it from the point of view of the impor-
tance of that particular industry, And
wherever it is necessary we give them
priority.

Regarding the question about the
quantum, that is to say, the quantum of
imports, the latest figures for the period

April 1 to September 30 are just about
Rs. 116 crores worth of steel has been
imp red. The probible figure for 1971-72
will be around, if not a little more than,
Rs. 200 crores.

DR. K. MATHEW KURIAN : The
hon’ble Minister stated that the imports
have been necessitated mainly due to the
non-availability or inadequate availability
of certamn categories of indigenous steel.
Imports of stecl are taking p'ace involving
heavy expenditure of scarce foreign exchange
at a time when we are having unut.hsed
cap ¢ty tn most of the steel mills under
the Hindustan S cel. In view of the Govern-
ment’s tall task of self-retiance I would
1 ke to know frcm the hon’ble Minister
whether the Government has prepared any
time schedu € for reducing and, if so, by
what date ?

SHRI S. MOJAN KUMARAMANG-
LLAM : The hon’ble Member will appreciate
that the preparation of time schedule for
the avoidance of imports is a pre-
paraiion of a time schedule for increasing



25 Oral Answers

production I am not in a position to give
hum any guarantees like this. We hope
that 1f we are to attain our targets this
year 1n production of steel, we will be able
very substantially to bring down imports
from Rs 200 crores to perhaps somewhere
around Rs 50 or 60 crores

SHRI VEREENDRA KUMAR SAK-
LECHA : Mr Chairman

MR CHAIRMAN
You interrupt

I will not call you

SHRI G A APPAN May I know.

MR CHAIRMAN I have got to see
if there 1s any Member who has not been
able to put any question  For those who
vant to put supplementaries on every ques-
tion, [ cannot allow an opportunity always
Yes, Mr. Appan—Iiast question

SHRI G A APPAN * May I know
from the hon Minister as to when the
Government of India will stop the umport
of steel 7 May I also know whether 1t 1s
not a fact that he has stopped the import of
iron and steel for the housing schemes of
Madras > And what s the difference bet-
ween the prices of various rtems of import-
ed non and steel and the prices of com-
pareble ttems of wron and steel produced
mdigenously ?

SHRI § MOHAN KUMARAMANG-
LAM To my knowledge, the Government
of India has been stoppcd the import of
steel 1nto any State,whether it be Tamil Nadu
or any other State, except on the app
fication ot the same principles and 1n pur-
suance of the same policy, namely, where
steel 18 not avatlable in the country, where
1t 1s of a priority character, where 1t 1s
not being manufactured 1n our country, we
do help to see that the imports are made 1
am not aware of what the hon. Member 1s
referring to when he says that 1t has been

stopped  So far as the question of relative
prices 1s coi cerned, 1f the hon Member
wants information, I will provide 1t to
him

MR. CHAIRMAN . Next question.
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PAYMENT OF BONUS IN
CoaL MINES

*589, SHRI KALYAN RAO - Wwilt
the Mmister of LABOUR AND REHABI-
LITATION be pleased to state .

(a) Whether Government are aware
that a large number of employers n coal
mines 1n the Private Sector do not main-
tain any register under the Bonus Act in
order to evade the payment of profit sharing
bonus to workers ;

(b} Names of coal mines and manage-
ments which have not been maintaining any
Bonus Register and refusing to pay Profit
Sharing Bonus 1 1969, 1970 and [971;
and

(c) What steps Government have taken
so far or propose to take to compel the
managements to maintain proper Registers
and mahke them pay profit sharing bonus to
workers and detatls thereof ?

THE DFPUTY MINISTER IN THE
MINISTRY OF LABOUR AND REHABI-
LITATION (SHRI BALGOVIND VERMA):
(a) A few cases of this type have come to
notice

(b) Information 1s being compiled

(c) Prosecutions are launched aganst
the defaulting employers as and when cases
of default come to notice.

SHRT KALYAN ROY %ir, an 1ntole-
rable situation has been created OQut of
nearly 533 coal mines 1n the private sector,
over 410 coal mines do not keep any regis~
ters showing the amouant of bonus paid to
the workmen  The M nister said “‘a few
collieries”, Please give us the names of
the few colliertes” which do not keep
bonus registers

SHRI R K KHADIJLKAR * Sir, it is
very difficult for me to give the names.
But I can give lum the figures of cases of
non maintenance of registers In the
Dhanbad region 1 1969, 1t was 33 and 1n
1970, 1t was 106 , then Asansol, 3! and 81 ;
Jabalpur 1 and 1; and Bhubneswar, 1,
These cases of non-mamtenance of registerg
have been detected.



